


Case No.188/2020

FIR No.682020

u's 376 IPC

PS:Paharganj

State Vs, Pritam Singh @ Sonu

(SATISH KUMAR)
~ ASJ/SFTC-2(CENTRAL),
TIS HAZARI COURTS, DELHL,
20.10,2020




Case No 5542010

FIR No.612018

ws 476 1PC

PS: Burari

State Vs, Surya Prakash & Ors,

Refoans

J',,'J.. ki -'iﬁ P on application under Section 91,93 and 94 Cr, B.C. moved by
d. Counsel for complainant,

Present: I'-b: an Almad, Ld Addl. PP for the State in person.

Al aceused persons are on bail with Id. Counsel Sh. Pradecp
‘Kadiyan in person.

E::-ji 1. Abhishek, Id. Proxy counsel for main counsel for complainant

,,,,,,,, m:k:hl in person,
shmi Raina, 1d. Counsel for DCW in person.

submitted by the 10 that the required register of dated

L

1SH KUMAR)

1 '
1 f ARTCOURTS, DELIIL
20.10.2020

(54
w1 [
i



Case No.i94/2019

FIR No.160/2019

ws 376/323/384/506/34 1PC
PS: DBG Road

State Vs, Vikas Kajla

'JI Mm

S g P e —

- PIesen

Sh. Ateeq Ahmad, Ld. Addl. PP for the State in persan,
- Accused on interim bail with 1d. Proxy counsel Sh. Sandeep

=

kﬁﬁm' omplainant / victim with Id. Counsel Mohd. Azharuddin in
._'- | - i
‘Ms, Lakshmi Raina, ld. Counsel for DCW in person.

., i fixed for arguments on application for cancellation of bail
fm* mmplainanu \rimm



FIR No 1322019

s 76/ 8EVAZN/G06 TC
PS: Nabil Karim

State Vs, Baljeet Singh

A0a0.2020

ks iy an application for release of mobile phone Le. 1-Phone-7, 128 GI IME]
NoASS77R082912555 make Apple color rose gold an superdari,

_, I Sh. Krishan Mahan, I Proxy counsel for applicant in person,

Sh, Aweeg Ahmad, Ld, Addl PP for the State In person,

Learned proxy counsel Tor applicant has submitted that accused 1s In
feedl ol the mobile phone (e, 1-Phone-7, 128 GB IME] No.353776082912555 make
Apple color rose gold, as the same has been registered with his banker and he has o
dos Inis hiisiness and reguest is made for release of mobile phone on superdari,
SHO of PS Nabi Karim has filed reply of the application, In which he
tianed that the sald mobile phone (s the case property and the same has been
:ﬁf;ﬁﬁpﬂfﬂﬂmﬁﬂ-

n view of the submisslons made by learned counsel for accused as well
ntioned in the reply (o the application by the SHO concerned, this Court

hin the custody of the [0, Morevoer, tll the disposal of the case,
Lberelkased (o the accused.
Ihe application is meritless, hence dismissed.




O N Lo

W TS0 1

IS ashimere ity
Stare Ve, Malnndidin

amw Ik Counsel for applicant/acoused PN,
ﬁhﬁlﬁm Ll AL PP for the: State in person,
10751 Meenakshit in porson,

i application wnder Section 91 Cr. PC. Lot copy of te

otk | w mﬁm"ﬂ?“' the same for 26,10,2020,

(SATISH KUMAR)
 ASISFTC-2(CENTRAL),
IS HAZARI COURTS, DELI,

20010.2020



FIR No.1h/20

W 376/506 1PC

PS: Kashimere Gate
State Vs, Mainuddin

Sh. Mahavir Singh, 1d. Counsel for applicant ¢ accused in persan.
Sl_hmhi*q Ahmad, Ld. Addl. PP for the Stite In person,

10751 Meanakshi in person,

Ms, Lakshmi Raina, Id. Counsel for DCW In person.

e
At request of learned counsel for applicant / accused, application
prant of bal 'Tﬁ'h"liﬂutltfnrurgwnmm on 26,10.2020.

(SATISH KUMAR)

~ ASHSFTC-2(CENTRAL),
TIS HAZARI COURTS, DELHL,
20.10.2020



Cine No 2019

I No 1722000

W A7W506 1rC

1" Maurice Nagar

State V. Surabjeet @ Eucky @ Avieet Singh

S Ateed) Alimad, Ll Addl PP for thee State I person.
St Sachin dain, 1, Counsel for aceused from DLSA thiough VC.
M, Lakshiml Risfna, 1. Couisel for DEW (i person.

I@rh submitted by Toarned connsel for accused that the revision
Itodd i the Mon'ble 1igh Coure of Dol yestorday and the same

(SATISH KUMAR)
ASHSFTC-2(CENTRAL),
TIS MAZARL COURTS, DELHI,
20.10.2020
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